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… 
CORAM:   HON’BLE MR.  SANJEEV KAUSHIK, MEMBER (J). 

HON’BLE MRS. P. GOPINATH, MEMBER (A). 
… 

 
1. SANJAY KUMAR S/o CHOTTU RAM, aged about 36 years, posted at 

Ruined Fort Kangra H.P.R/o W.No. 7, P.O. Ichhi,Kangra-H.P 176209.  

2. RAMESH KUMAR S/o Sh. BRIJ LAL aged about 52 years Posted at Rock 

cut Temple Masroor, Kangra HPU R/o Village Masroor, Tehsil: Dehra, 

District Kangra H.P. 176028.  

3. ASHOK KUMAR S/o SH. SADHU RAM, aged about 45 years posted at 

Ruined Fort Kangra H.P.R/o VPUO Samela,Tehsil Kangra H.P. 176001.  

4. KULDEEP KUMAR S/o RANIA RAM aged about 41 years posted at Katoch 

Palace, Tira Sujanpur, Kangra H.P. R/mo W.No. 2, VPO Baldhar Kangra 

H.P.176047.  

5. DHANI RAM S/o MAKORA RAM  aged about 48 years Posted at Ruined 

Fort Nurpur Kangra H.P. R/o Lather, Jawali, Kangra-HP 176205.  

6. SURESH KUMAR S/o TEJ SINGH aged about 39 years posted at Ruined 

Fort Kangra H.P. R/o Samela, Kangra HP 176001.  

7. RAMESH KUMAR S/o RAI SINGH aged about 42 years posted t Ruined 

Fort Kangra H.P. R/o Village Sanekha Badan, Dhaneti Bhuria, Nurpur, 

Kangra H.P.  

  

    … PETITIONERS 
VERSUS 

 

 
1. Smt. Usha Sharma, IAS, Director General (Admn), on behalf of the 

Director General, Archaeological Survey of India, 24, Tilak Marg, New 
Delhi 110001.  

2. Dr. Aftab Hussain, Superintending Archaeologist, Archaeological 
Survey of India, Shimla Circle, C.G.O. Complex, Longwood Shimla 

Himachal Pradesh-171001. 

    

   … RESPONDENTS 
 

PRESENT: Sh. Ashwani Verma, counsel for the petitioners. 
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ORDER (Oral) 
… 

SANJEEV KAUSHIK, MEMBER (J):- 

 

1. Heard. 

2. The person, who has been impleaded in the C.P., was not a party in 

the O.A.  Faced with this, learned counsel for the petitioners seeks 

permission to withdraw this C.P. enabling him to find out and implead 

the person who is competent to extend benefit, to the petitioners. 

3. C.P. along with M.A. stands dismissed as withdrawn with aforesaid 

liberty. 

 

 
 

 (P. GOPINATH)                         (SANJEEV KAUSHIK) 
    MEMBER (A)                                             MEMBER (J) 

 
Date:  26.4.2019.  

Place: Chandigarh. 
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